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MR. SPEAKER : | will allow everybody.
...(Interruptions)
Ht HEATEaR U Aedl : 12 75 B sONaT N & g o F At 5w s S 6 | e ard A 181 &€, (2aum)

SHRI ANANTH KUMAR : Sir, she is very much in the House. Through you we are requesting Shrimati Sonia
Gandhi that she should give a clarification. ...(Interruptions)

MR. SPEAKER : This is a new procedure you are talking of that | must compel one hon. Member of the House to
respond to you. This is not done. You know that this is not done. You are all senior Members. | have called Shri
Bhuvaneshwar Prasad Mehta to speak.

...(Interruptions)

MR. SPEAKER : Only Shri Bhuvaneshwar Prasad Mehta's statement will be recorded.

(Interruptions)*
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MR. SPEAKER : This is very unfair. You are misusing the indulgence. | called you. | knew you were going to refer
to the matter of river dispute. But you are bringing in irrelevant matters.

...(Interruptions)

st HaATaR WHIG AEdl : 8 JAE O A HH P DI G S q9 HIDHH WIVS! AT | o S ga1 dier 741 76 g 991 SHD! Hid 8 5|
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MR. SPEAKER : How the Government takes a decision is not your concern.

...(Interruptions)
H AT FHIE HeEdl : 3 § WHR W A1 HRA1 § [ FRES THR D aER DY 8l oquTel IHA 1 S SR A1 DY
ST IA€! (raur)
SHRI S. BANGARAPPA : Shrimati Sonia Gandhi should make a statement. ...(Interruptions)
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*Not Recorded.

MR. SPEAKER : Who will reply?



...(Interruptions)
MR. SPEAKER : Why are you saying this? Will you dictate who will reply to you? | am sorry. This is not the way.
...(Interruptions)

MR. SPEAKER : There are many hon. Members who want to raise their issues. Your esteemed colleague Shri
Sukhdev Singh Dhindsa wants to raise an issue. | cannot call him because you are disturbing the proceedings.

...(Interruptions)
MR. SPEAKER : | cannot. | am sorry.
...(Interruptions)
12.27 hrs.
( At this stage Prof. Vijay Kumar Malhotra and some other hon. Members left the House)
SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, this should be expunged from the record. ...(Interruptions)

MR. SPEAKER : | will look into it. | will decide the admissibility.
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